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Life Guards at Swiming Pools

1683 DR. A.U. AZMI: Wii he
Minister of EDUCATION AND SOCI-
AL WELFARE be pleased to state:

(a) whether Government's attention
have been dfawn to the news item ap-
pearing in the Indian Express dated
17-7-81 unaer the caption “Death due
to negligence”;

(L) if so, the 1eaction of Government
thereto;

{c) what steps have heen taken to
ensure that the life guards posted on
the swimming pools are thoroughly
aware of the life saving methods and
remain alert while the trainees prac-
tise swimming;

(d) whether any probe has been or-
dered in the matter and if so, with
what results/findings; and

(e) whether some of the Delhi Ad-
ministration owned swimming pool3
are being managed by unqualified coa-
cheg and life guards besides some of
them being used for immoral activilies
by undersirable elements ana if so,
their details together with the results
of the investigations ‘made, if any?

THE MINISTER OF STATE OF THE
MINISTRIES OF EDUCATION A
SOCIAL WELFARE (SHRIMA
SHEILA KAUL): (a) Yes, Sir.

{b) It was an unfortunale accident.

{c) The life Guards are properly
trained. Tiie Delhi Administration nave
awready issued instructions to the Life
Guards to use all possible precautions
while the trainees are praclising swim-
ming.

(d) A prelimunary enquiry was con-
ducted by the officials of the Direclo-
rate of Education and an ex-gratia
grant oi Rs. 5,000/- has been sanctioned
to the father of the deceasea. The post-
mortem repori 1s awailed.

(e) No, S&ir The Llie Guards are
properly trainedl. No complaints re-
garding 1mmo:ial activities by undesi-
rable elemenis have _2en reccived hy
{he Delhi Administration.

Haldibari-Mekhligung Line

1684. SHRI SUBODH SEN: Wil the
Minister of RAILWAYS be pleased tp
state:

(a) whether in view of the fact that
there is no raillway communication
beiween Haldibari (NFR) and its sub-
Divigional FEead Quarters-Mekhligunis,
Distt Cooch Behdr, West Bengal, Gov-
ernment have any proposal under cop-
sideration to connect ##aldibari with
Mekhligung by railway rdute; and

(b) if so, whelher Government have
made™any prfliminary survey thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEFARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI'
KARJUN): (a) No.

(b), Does not arise.

Detachmen{ of Bangalore Coach from
Mangalore-Madras Mail

1685. SHRI V. S. VIJAYARAGIA-
VAN: Will the Mirister of RAILWAYS
be pleasea to state:

(a) whether it is _a fact that tha
Bangalore bound Coach in the Managa-





